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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY

Fourth Session
BULLETIN—PART 1

( Brief Record of Proceedings )
Thursday, February 24, 2022.
No. 55
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.
Questions:

Three Questions in the list of Questions posted for the day were answered

orally.

[A notice of an Adjournment Motion was given by Shri. Shafi Parambil and
five other Members regarding the serious situation reported to have arisen in the
State consequent to the Government's unwillingness to investigate the gold
smuggling case based on the latest revelation of the main accused in the case. The
Speaker informed the House that the notice was not in order. In protest against
this, the members belonging to the opposition shouted slogans and tried to obstruct

the proceedings of the House. ]

Calling Attention :

1.  Shri P. P. Chitharanjan called the attention of the Minister for
Fisheries, Culture and Youth Affairs to the necessity to bring to the
notice of the Central Government to the problems in the fisheries
sector due to the curtailment of kerosene supply and the increase in
its price. The Minister made a statement thereto.

(The Second notice listed in the List of Business was not moved. The
members belonging to the opposition tried to obstruct the proceedings
in protest against the stand taken with regard to the notice of the

Adjournment motion.)
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The Matters under Rule 304:

The matters raised in the House by the Members under Rule 304 are listed
below:
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The Ministers concerned made statements on the respective subjects.

(The Speaker temporarily adjourned the House at 10.28 a.m. after the
Members belonging to the Opposition raised a banner in front of the Speaker's Dias

in protest against the stand taken with regard to the notice of adjournment motion.)

The House re-assembled at 11.01 a.m. with Mr. Speaker in the Chair.

(When the House reassembled, the Leader of the Opposition spoke in protest
against the stand taken with regard to the notice of adjournment motion and

members belonging to Opposition boycotted the proceedings.)

The statements regarding the reply to the following matters under Rule 304
were laid on the Table by the Ministers concerned.
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Presentation of Reports:

The Seventeenth to Nineteenth Reports of the Committee on Local fund
Accounts were presented.

Discussion on the Motion of Thanks to the Governor's Address :

Discussion on the Motion of Thanks to the Governor's address resumed. The
following members took part in the discussion:

Shri C. H. Kunhambu
Shri V. Sasi

Shri Job Maichil

Shri K. Ansalan

Smt. Daleema

Shri Mathew T. Thomas

Shri M. M. Mani
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Shri K. Krishnankutty, Minister for Electricity and Shri Pinarayi Vijayan,
Chief Minister replied to the points raised in the discussion. The amendments
moved were declared lost. The Motion of Thanks was unanimously adopted by the
House.

The House adjourned at 1.22 p.m. to meet again at 9.00 a.m. on Friday,
March 11, 2022.

S. V. UNNIKRISHNAN NAIR,

Secretary.



